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AL
BEFORE THE HON'BLE NATIONAL GREELNH;I'RIBUN ’
PRINCIPAL BENCH, NEW DE

IN THE MATTER OF:-

Vinod Kumar Bansal

State of Haryana

Original Application No.612/2019

Applicant

Versus

Respondent

Status report of Dr. Sangeeta
Tetarwal, District Municipal
Commissioner, Sirsa on behalf of the
State  of  Haryana regarding
functioning of solid waste
Management System in  Mandi

Dabwali City.

RESPECTFULLY SHOWETH:-

1. That the instant status report is being filed in compliance

to the directions dated28.07.2020 passed by this Hon'ble

National Green Tribunal in the above mentioned

Application.

2. That the Principal Bench of Hon'ble National Green

Tribunal, New Delhi was pleased to passed the directions

vide order dated 28.07.2020, the operative part of the

aforesaid directionsis as under:-

XXX

XXX XXX
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is the remedial action

The issue for consideration olid waste at

against unscientific handling of S d
D%bwali, District Sirsa, Haryana. Vide order;t davths
13.08.2019, a facts-and-action-.taken reﬁoand the
sought from the Municipal Counci, Dabwg_épCB) 5
Haryana State Pollution Control Bqard ( SPCB. o5
Accordingly, a “report has been filed by Tonce of
05.03.2020 acknowledging failure in compliance
Solid Waste Management Rules, 201§ and furt ﬁr
stating that show cause notice was issued to the
Municipal Council, Dabwali to which there was nc;r
satisfactory reply which led to assessment 0
compensation and initiation of prosecution. The
report is as follows: 2 “1. That in compliance of order
dated 13.08.2019 a joint team of Haryana State
Pollution Control Board and Municipal ~Council,
Dabwali inspected the sanitary landfill site Qf MC
Dabwali & town Dabwali on 27.08.2019 to verify the
status of compliance of the Solid Waste Management
Rules,2016. The Joint inspection report prepared
alongwith photographs is annexed herewith as
Annexure-R/1. 2. That after inspection of the said
sanitary landfill site & town, Joint team observing
several  deficiencies in proper &  scientific
management of Solid Waste. Accordingly, a show
cause notice was issued by the Board to the MC,
Dabwali vide letter no. 1673 dated 28.08.2019 is
annexed herewith as Annexure-R/2. The said cause
notice is replied by the MC, Dabwali vide their letter
no.1240 dated 11.09.2019 is annexed herewith as
Annexure-R/3, but reply of SCN not found
satisfactory because the authority neither made
compliance of Solid Waste Management Rules, 2016.
3. That for deficiencies found in the scientific disposal
of Solid Waste of town Mandi Dabwali, the proposal
of Environment Compensation of Rs. 1,33,60,480/-
has been submitted to Head Office for approval as
per Board Policy dated 29.04.2019 by Hisar Regional
Officer vide letter dated 04.12.2019 is annexed
herewith as Annexure-R/4. 4. That the Hisar Regional
Officer also initiated the prosecution action under
relevant Environment Acts & has submitted case for
vetting & approval of prosecution against responsible
officers of Municipal Council, Mandi Dabwali vide
letter No. 3807 dated 04,12.2019 is annexed
herewith as Annexure-R/5. 5. That answering Board

has directed the MC, Dabwali vide letter dated V
06.02.2020 to submit the Action plan for collection,
segregation and disposal of solid waste as per Solid
waste Management Rules, 2016 and directions
passed by Hon'ble NGT in OA No. 606/2018.
Accordingly the MC Dabwali vide there letter No. 450
dated 19.02.2020 has submitted action plan for
collection, segregation and disposal of Solid Waste
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A SR i e A ke

generated from Mandi Dabwali Town. Copy of Boirg
letter dated 06.02.2020 and MC Dabwali letter da e6
19.02,2020 are annexed herewith as Annt'exu.reR/
and Annexure- R/7 respectively. Conclusion: The
Municipal Council, Mandi Dabwali has not made
provision for door to door collection of segregateg
Solid. Waste and scientific management of Solid
Waste. The said local body is not complying the
duties and responsibilities 3 assigned to them as per
Rule No.15 of the Solid Waste Managem_ent
Rules,2016. The sanitary landfill site of IVI_umc:f,r_?al
Council, Mandi Dabwali is found non—complymg” with
provisions of Environment Protection Act, 1986.
XXX XXX XXX
3. After considering the report submitted in compliance of
the order dated 04-05-2020, Hon’ble National Green
Tribunal passed the order dated 28-07-2020. In
compliance of order dated 28-07-2020, the present
status report is beirg filed as under :-
Particulars
4. Door To Door Collection
1-That it is most humbly submitted that the Municipal
Council, Mandi Dabwali Town have an area of 12.08
Sq.Km. The Municipal Committee, Mandi Dabwali was
upgraded by the Government vide notification no.
18/160/2014-3CI dated 04.03.2014 by including
surrounding areas and nearby villages. The Municipal
Council having population of 53,401 as per Sensex 2011. V
The Municipal Council has been divided in 21 wards. The

Municipal Council, Mandi Dabwali have about 24,005

households and 11 number of commercial areas. The
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' is 28 TPD.
total solid waste generation in the town is 28

ction of
2- That the present status of the Door to Door colle

the Solid Waste Management is 100%.

ite and sufficient funds to carry out the work

3- That the requis

i [ he
for the Solid Waste Management are available with t

Municipal Council, Mandi‘Dabwali.

4- That the details pertaining to the Solid Waste Management

System carried out by the Municipal Council, Mandi Dabwali
have been achieved upto 100%. The copy of the details in
this regard along with the picture photographs displaying

the aforesaid submissions are annexed as

Annexure A-1.

5-Source Segregation
That it is humbly submitted that as explained above, the work
of source segregation could not be started by Municipal
Council, Dabwali due to some Administrative as well as
Technical issues upto December, 2019. But since in the
beginning of 2020, the w0|:k of Source Segregation has been M
started by the Municipal Council, Dabwali by following the
relevant norms and the work is under progress.That all the 21
wards of Municipal Council, Mandi Dabwali has been covered
under 100% Source Segregation and 100% household are
being covered under source segregation by providing separate

provision for collection segregated waste (wet waste, dry
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waste, domestic hazardous waste, bio-medical waste) IEC

activities are carried out time to time to encourage residents

for source segregation. In this work 16 no. of vehicles
equipped with mechanism of separate collection of wet waste,
dry waste, domestic hazardous waste and domestic bio-
medical waste.
GAP : No Gap
Fund requirement and availability of Funds: The requisite
funds for this project are available in Municipal Council,
Dabwali.
Copies of latest Pictures photographs of Ground Status Report
and IEC Activities are annexed as Annexure A-2.

6-Status of Public Sweeping in Municipal Council,

Mandi Dabwali
In Municipal Council, Mandi Dabwali, presently 75 sweepers
are working for sweeping work. The manual sweeping work is
carried out 2 times daily:‘ In addition to the above night
sweeping of main roads is also carried out by Truck Mounted
Mechanical road Sweeping Machine from the month of June-
2020.This machine has Monitored GPS System and rotating
Disks served as mechanical brooms that swept the dirt on the
street or road about 30 K.M daily.
GAP : 100% achieved for daily sweeping. Hence there is
no Gap.

Copies of latest Pictures photographs of Ground Status Report

Scanhed with CamSc

anner



are annexed as Annexure A-3.

7-Status of Wet Waste.. Pr(;cessing :
The amount of solid waste generated by humans is 28 TPD. In
which total Quantity of collected Dry waste is 16 TPD and total
quantity of collected wet waste is 12 TPD. Technologies used
for wet waste processing are pit composting and windrow
composting. At present there are 20 compost pits have
already been constructed "by Municipal Council Dabwali for
composting at Dump Site near Ram Bag'h and for Horticulture
Waste 10 number, compost pits have also been constructed in
the Municipal Parks and Municipal Office. Apart of this, a work
order no. 1374 dated 19-08-2020 of estimated cost Rs.
1,14,52,000 was issued to M/s Garga Associates for the
Construction of boundary wall, Shed, Pits and other works at
dumping site at Mandi Dabwali to develop the site from firm
start the work on dated 01-09-2020 and 25% work completed
but local public made hindrance and starts strike at site. MC
tried to start work with help of police but due to heavy appose
by public, work could not be started even after interference by
SDM Dabwali and Deputy Commissioner Sirsa. So new site at
Uttam Nagar, ward no 1 is t;eing considered by MC,
Funds are available in Municipal Council,Dabwali for this
activity.
Copies of latest Pictures photographs of Ground Status Report,

newspaper details and work order are attached as Annexure

v/
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i ility:
g8-Status of Dry Waste Processing /MRF Facility

. ility at Old
Municipal Council has already established MRF Facility
is bein
Municipal Council office in March-2020. The dry waste | g
: : is of
segregated in different categories/fractions on the basi
their use as per norms. MC Dabwali has engaged an agency
named Green Planet Waste Management Ltd. for collection,
transportation and scientific disposal of dry waste including
plastic waste non recyclable, Multi Layer Plastic, Dirty and Mix
Plastic waste etc vide letter no. 07 dated 05-01-2021.
Copies of latest Pictures photographs of Ground Status Report
and above mentioned letters are attached as Annexure A-5.
9-Scientific Landfill : Provision of scientific landfill site is
included in bio-remediation of legacy waste and sanitary
landfill site is to be developed by agency for disposal of
inert and is to be constructed as per norm /specification
prescribed by CPHEEO/central pollution control board .A
proposal for wet and dry waste processing is under
process for mc mandi dabwali and provision of scientific
landfill site is also included in this proposal,
10- C&D Waste :

A separate Site has also been identified for collection of C&D

waste in Uttam Nagar ward no 1, Municipal Council Dabwali. g/
Total estimated generation of C&D waste in Municipal Council
Dabwali is approximately 4-5 TPD.As per the Local conditions
and behavior of general public, most of the C&D waste
9enerated has been used as lean concrete in the construction

activities and also used in filling of low lying areas. About 40

Ton C&D waste collected at identified sjte has been utilized at

,i:--,-"_,-b.- ' 'L L ';w"‘..' Gt o s : ; : |
- Scanned with CamScanner
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; nd in
\} low laying area in Rambagh Ward no 4 situated on MC la

public interst. At Present no C&D Waste is existing at identified
site.
A Call centre/helpline no. 01668-222623 is also set up by MC
Dabwali for public grievances regarding C&D waste.
A common tender for all MCs in District Sirsa is being invited by MC
Sirsa for hiring of agency for collection and processing of C&D
waste.
Copies of latest Pictures photographs of Ground Status Report are
annexed as Annexure A-6.

11- Management of Plastic Waste :
A special task force has bee'n constituted by Municipal
Council,Mandi Dabwali for checking of the use of banned plastic.
Regular inspections are being carried out by the Task force and
Municipal Council has also imposed 132 numbers of chalians for
using banned plastic and also recovered an amount of Rs.
2,03,500/- from dated 01-01-2019 to 31-12-2020. Further, for
management of Plastic wasté collected from the households, the
MRF center has also been established by the Municipal Councit,
Mandi Dabwali where the segregation of different fractions on the '
basis of their use being done. The agency Green Planet Waste Q/
Management Pvt. Ltd., 506, Nipun Tower, Kafkarduma Community
Center Delhi has been engaged for collection and scientific disposal
of dry waste including Plastic Waste, non recyclable multi layer
plastic, dirty and mix plastic vide letter no 07 dated 05-01-
2021. All plastic waste will be scientifically disposed off by the

agency engaged.
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above
copies of latest Pictures, challan photographs and

mentioned letters are annexed as Annexure A-7.

12- Bulk Waste Generators (BWGs):
There are no such establishments in the limit of Municipal
Council, Mandi Dabwali which generates the waste more than
50 KG. So, the waste from all the commercial establishments
is being collected by the Municipal, Council, Mandi Dabwali.

13- Refuse Derived Fuel
The MRF facility in Municipal Council, Mandi Dabwali is
operational since December 2020 & approximate 5-6 Ton RDF
has been recovered from the dry waste which is stored
separately. The user of RDF are being identified by MC
Dabwali. At present RDF js being disposed off partially as
agency engaged for scientific disposal of plastic waste is also
disposing non recyclable multi layer plastic.

14- Bio Remediation of legacy waste
There is approximate 30684 Ton of legacy waste present at
the existing dumping site of Municipal Council, Mandi Dabwali.
The work order has been issued vide memo no.
MCD/XEN/2020/1284 dc;ted 04-11-2020 for the
bioremediation of the legacy waste. Machinery is being
installed. Work has been started by M/s Sona Enterprises Ltd.
and will be completed within the timeline fixed by Hon’ble NGT

i.e. 07-04-2021. Photographs and work order copy are

Scanned with CamScanner
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attached as Annexure A-8

15- Preventing solid waste from entering into

water bodies:-

It is pertinent to mention here that there is no open drain exist
in the limit of Municipal Council, Mandi Dabwali.

16- Penalty provisi;m :
A special task force has been constituted by Municipal Council,
Mandi Dabwali for the regular inspection of the illegal garbaqe
dumping, burning of waste & use of banned plastic. The

detailed status in this regards is as under :-

SWM bye laws notified by the ULB Yes

Spot fine provision described in swm bye laws for
littering, garbage burning and non-compliance of Yes
SWM rules as well as bye laws
Penalty provision for non-compliance of C&D waste Yes
management rules 2016

Penalty provision for de-sluding from tankers in
Penalty 100, |2Pen space/water body

provision 9 | Panelty provision for violation of notification on
single use plastic and plastic less than <50 micron | Yes
thickness

Total challans issued for nan-compliance of plastic
waste/ban single use plastic (from 1.1.2019 to 132
30.6.2020)

Total amount collected against challans issued for
non-compliance of plastic waste/ban single use 203500
plastic (from 1.1.2019 to 30.6.2020)

Yes

17- Notification of Bye Laws :
Bye Laws have already been notified by Municipal Council,
Mandi Dabwali.

18- Citizen Grievance Redressal :

Swachhta App promotion done in the ULB Yes
- Total no. of complaints received as on
Citizen 45
1 Grievance 100% 31,12.2020
Redressal Total no. of complaints resolved as on 45
31.12.2020

19- Monitoring of Mechanism :

Monitoring National MIS portal (swachhbharaturban.gov.in) updated by
1 100% updated by ULB on monthly basis before 5th day | Yes time to
mechanism
of each month. time

That even after arranging the aforesaid mechanism to carried

4
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( . ici ncil
\j out the Solid Waste Management In the Municipal Councly

. . ; ith the
Mandi Dabwali several discussions are being hold wit

; i the
concernedHigher Officersconcerning to the project at

headquarter for the smooth functioning of Solid Waste

Management System and Management of Door to Door Source

Segregation.
ent of Waste

That however, the work of appropriate managem
Management System and Management of Door to Door Source
Segregation was sometime slow due to the impact of Covid-
19. However, the Municipal authorities have tried its best for
the smooth functioning of this Solid Waste Management
Project without any hindrance. It is also relevant to mention
here that the present issue is also one of the part of the
management of the present circumstances but the answering
applicant could not draw the requisite attention for the
implementation of aforesaid direction of this Hon’ble National
Green Tribural. Because the State Government has declared
the Urban Local Bodies as a Department of Essential Q/
Services.That inspite of the aforesaid circumstances the
answering applicantmade best efforts by keeping in view all
the aspects leading to the management of legacy waste
remediations in the Municipal area of Mandi Dabwali for the
smooth functioning of Solia Waste Management System and

Management of Door to Door Source Segregation.
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That in Qiew of the submissions and averments made
above, it is humbly submitted that the present Status Report
pertaining to the Solid Waste Management System and
Management of Door to Door Source Segregation in the
Municipal area of Municipal Council, Mandi Dabwali may kindly
be accepted. Further, the Muni cipal Council, Mandi Dabwali
and the applicantis makir.ig sincere efforts to ensure the
compliance of the directions dated 28.07.2020 of this Hon'ble

National Green Tribunal with letter and spirit.

Respondent

(Dr. Sangeeta @m [LA.S)

District Municipal Commissioner,
Sirsa

Date :
Place :
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Verification:-

Verified that the content of para 1 to 23 of the status
report by way of affidavit are true and correct to my
knowledge derived from official record. No part of it is false

and nothing has been concealed therein.

Respondent
(Dr. Sangeeta [, I.A.S)
District Municipal Commissioner,
.. Sirsa
Date :
Place :

— i
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Door to Door Collection
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Annexure A-1
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Annexure A-2

Source Segregation
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Annexure A-3

Public Sweeping
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Annexure A-4

Wet Waste Processing
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Newspaper Detail and work order Annexure A-4
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Annexure A-4

Dainik Bhasker Dated 19-12-2020
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Annexure

Municipal Engineer,
Municipal Council,
£ Mandi Dabwali (Sirsa)

M/s Garga Associates,
St. No 1, Gali Shiv Mandir wali,
Shiv Colony, Bathinda. . il

Memo No. | 39U / Dated Hl?J}aW/ﬂ

Const. of Const of Boundary Wall at Dumping site and IPB Street and shled in MC Mandi Dabwali.
Tender ID : 2020_HRY_128585_1 i
Esat':‘gafe:sczztr- :s:;iiel-dac;v DULB vide memo no. EE-III/DULB/2020/2682 dated 11-08-2020 Tender
Approved Rate {inRs.): 1,14,52,677/-

Technical Sanction : vide DULB memo no. EE-IIl/DULB/2020/2752 dated 17-08-2020

Administrative Approval : vide DULB memo no. EE-IlI/DULb/2020/522 dated 26-02-2020

Condition of Contract N ;
First running bill will be paid only after execution of atleast 60% of the allotted work or as per direction/decision o
engineer incharge. ) .

The quantity of work can be increased /decreased and HSR items can be added /substituted/replaced/omitted by
engineer in charge according to requirement on site in the interest of work.

No material will be supplied by the department. )
The earnest money deposited for the tender will be returned to the contractors/firms after the payment of first
running bill. . .

Sale Tax/Cess Charges/Income Tax/GST will be deducted from the bills of contractor as per the instruction of the
govt.

Engineer In Charge reserves full right to withhold any percentage of amount from bill.if he ie not satisfied with work
executed at site.

The guality control tests will be got done by department and the material for such tests will be taken from site. In

case the material is not found up to the requirement, the same will be rejected. Cost of tests will be barne by
contractor.

Any ongoing work costing can be checked by Haryana as per directions issued by DULB Haryana vide memo No.
DULB-TB/2019/6690 dated 10.09.2019 and monitoring committee.

24

The agency has to get inspected the bed of the street /road to the junior engineer before laying of lean concrete/any g

sort of layer.
The agency has to use 43/53 grade O.P.C cement bags only.

Contractor is required to provide cautionary measurement/sign boards etc, during execution of work, and he is fully
responsible for any loss/compensation in case of accident, mishap at the site of work. ’

The contractor will have to make an agreement with the MC Mandi Dabwali within a week after receipt of the work”

order otherwise work order will stand cancelled and EMD will be forfeited.

The agency has to complete the work as per specification and within the stipulated time period. The agg.rement will -

be terminated and work order will stand cancelled if no work is executed at site

iy due to lapse ith
in stipulated time of completion . ( pse on part of agency) with .~

The Contractor will be bound to follow all the conditions written in the tender

No Work will be executed in night hours and holi i i issi
3 olidays without prior permission of Engineer-
The agency has to do the work strictly as per specification and further o B

during the i i i any time i e
by any G'oyt. Department/agency, if any deficiency in the work is noti i e e oo
any municipal official or any employees. The agency is liable to pay fo

form MW4, D.N.I.T. and Tender Notice. i

iced the agency “personally” will be responsible instead of - -

the work r any recovery if found against agency dui ici in.
executed by that agency, Moreover the agency will bear the loses personally without ang ezu - ::diflcl:ncv L
agreement the ageny has to submit an under taking in form of affidayi : e the time

Scanned with CamScanner
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subject Lo “premium or discount tendered by the contractor, where the ftems axist in Haryana PWD schedule of
rates, 1988, The Department reserves the option ta take away'any item of work of any part thereof at any time
durlng the ocurrency of contract and re-allot to another contractor with due notice to the contractor without liahility
of compensation,
A, The Exccuting agency wlll be held responsible for any fault observed In the work for three years for the date of
'”N-@ iletion and the defects wil be got rectified by the agency free of cost,
20. e sample testing will be got done from PEC, Chandigarh NIT Kurukshetra, CDLMGEC Panniwala Mota, Giani Zail
singh Campus College of Engineering & Technology & Maharaja Ranfit Singh Punj
other approved and reputed |

ah Technical University or any
ab as per direction of M, C. Mandi Dabwall
21. Only 1S marked IPB paver block will be accepted and incase 0

f RMC work the material for eﬁcgﬁonﬁl he procured
from RMC plant as approved by engineer in charge.

Municipal Council
Mandi Dabw/ali

Scanned with 'C"amScénner
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Annexure A-5

MRF Facility

Containes
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Annexure A-5

i FriEmr fereT

AU S9areil |

Executive Director,
Green Planet Waste Management

Pvt Ltd. 506 Nipun Tower

_ Center Delhi
Email Address : infor@gpwm.in

T 0] feeim 05 [ol |202]

Ty — Registration for Collection and Recycling of Dry Waste including Plastic Waste,
non recyclable Multi Layer Plastic, Dirty and Mix Plastic.

SR fawg & g=ed § |
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o e e @ forg FrefeRad et w s fpar wrar & —

) TRUREG AU STATell 89 § wiRed mer IS @l frme o @
mmﬁwﬁaﬁmﬁ@a&tﬁﬁqmﬁmm%l
Wmma%ﬁméwamﬁﬁaﬁmwwm

) B S 99 & g sl 10 a8 e o war £

i)  UOl ENT Bedl SWRINT Ui Dry Waste including Plastic Waste, non

recyclable MLP, Dirty and Mix plastic ST TRURYE AUl eqqrel) ERT
ﬁaﬁa/ﬁﬁaﬁqmﬁwqﬁnﬂaﬁaﬁﬁﬂmﬁﬁmsﬁmv
iii) mmﬁnqm@@awﬁmmm?hﬁqwﬁiﬂﬁﬁﬁﬁ%ﬁ
THR BT BIg W Gref 78 95 Wrnd
iv)  TRURYE A4S Saarel @ AT & ¥ WISl B9 9767 Dry Waste including

Plastic Waste, non recyclable MLP, Dirty and Mix plastic Be BT 9O e
I?Hmaa I P l%!(! Green Planet Waste Management Pv‘:‘Ltd 506, Nipun

Tower, Karkarduma Community Center Delhi
G0 Y THm af & ﬁt{q s
ﬁ %\_ [ L=
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Annexure A-6

C&D Waste
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Annexure A-7

Plastic Waste Management
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Annexure A-7

i FrefepTe STerET

TR uRug,
HUET ST

Executive Director,
Green Planet Waste Management
Pyt Ltd. 506 Nipun Tower
£, Center Delhi
Email Address : infor@gpwm.in

wiE 07 frrm o ol [202]

fawg — Registration for Collection and Recycling of Dry Waste including Plastic Waste,

non recyelable Multi Layer Plastic, Dirty and Mix Plastic.

IR A9y & g § |

fwemfr wee ¥ s War F forar W ¥ 5 RuRyg wod
STl G D] IR TR AR ovd g oFRd § wiRed a9 oF o
S¥ freres Rl @ fore FraRiRed ot w o frar wrar € —

) TRIRY A Sl & § wifed el SoN Tl AU B &
ﬁvmﬁmﬁaﬁaﬂnﬂiwﬁﬁma@aﬁrﬁmm%
meaﬁﬁqﬁéwe@mﬁﬁaﬁﬂmmsﬂma

) T AT 9 & fog sifaad 10 a9 Terar o e 2

i) QoI gRT Bedl SURINT W Dry Waste including Plastic Waste, non

recyclable MLP, Dirty and Mix plastic GST TRURYE AL sqarel) BT
ﬁafﬁa/ﬁﬁaawmﬁwﬁ@aﬂaﬁmmﬁmﬁmv

iii) Wvﬁ‘qqm@rmsﬁmwmiﬁﬁmwﬁ@hﬁaﬁﬁﬁwﬁ
TSR B BIg A rqrert T8 Y W |

V) TRURYS AL Taarel &) WA & ¥ yrg BN AT Dry Waste including

Plastic Waste, non recyclable MLP, Dirty and Mix plastic e P IS T
I'b‘lmll'dﬁ Zﬁ?ﬁi a% f?'TQ Green Planet Waste Management PV\I:)..Ltd 506, Nipun

Tower, Karkarduma Community Center Delhi T 3
4, T U af 3 fag IBC
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Annexure A-8

BIO-REMEDIATION OF LEGACY WASTE
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_MUNICIPAL COUNCIL MANDI DABWALI

" To :
: M/s Sona Enterprises,
“Sector 12, SCO No. 36,
3rd Floor, Panchkula.
) . Memo No.: MCD/XEN/2020/ |28 Y Dated: 4] 1j222°
" Subject: Work Order for the work: Bio-Remediation of Legacy Waste at Existing Dumpsite at

* conditions:

Mandi Dabwali.
Agreement Cost: Rs. 2,28,28,896/-

Please refer Rate Approval Letter No. XEN-1/BR/DGULB/2020/43 52 dated 26.10.2020.

Thiis s to inform- you that work cited as above, has been allotted to you at following rates and

Approved Rates: @ Rs. 744 /- per MT

Terms & Conditions:

1. You.have to make an agreement with the Municipal Council, Mandi Dabwali within a week

2
.3

" after receipt of the work order.
Youare directed to start the work within 7 days from issue of this work order.

The agency has to ensure that there should be no violation of any order of any court and
Hon’ble NGT and all the legacy waste should be processed and disposed off as per SWM rules

2016 and as per the guidelines of HSPCB and CPCE.
The work should be completed by 07.04.2021 positively.

> ‘Sz}mitary Landfill Site (SLF) is to be developed by the agency for the disposal of inert and is to

bé constructed as per the norms/specification prescribed by the Central Public Health and
Environmental Engineering Organization (CPHEEO) /Central Pollution Control Board (CPCB).
The fraction arising out of the processed waste such as RDF, compost/soil enriches, C&C
Waste and inert are being disposed off scientifically as per the norms of CPCB& SWM rule

2016.
The agéncy has to prepare proper record of quantity of the processed waste.

.- The agency shall ensure that daily processing of waste should be of such quantity that the

- . total waste be processed within the prescribed time frame i.e. 07.04.2021 as given by Hon'ble

- NGT.
. The agency shall ensure the standards of the fraction arising after the Bio-remediation of the

legacy waste such as recyclables, RDF, Inert and compost etc. are fulfilling the norms of MoEF,
'CPCB or other Govt. departments and the fractions are transported in the covered vehicles as
. 'per the norms of MoEF, CPCB étc.
0.In case ?f any dispute the Executive Engineer, Municipal Council Mandi Dabwali will be the
solg-arbltrator and his orders will be final,

Scanned with CamScanner
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Annexure A-8

MUNICIPAL COUNCIL MANDI DABWALI

{1 A team comprising of Municipal Engineer and junior Engineer will check the specification/
work is to be done according NS Items & Rate analysis attached.
. +12.The inspection committee is competent to amend or
" the work and contractor is bound to do so.
13, The Contractor will be bound to follow all the conditions written in the tender form
. MW4, D.N.LT. and tender notice.
14, No material will be supplied by the department.
“* . 15.The amount equivalent to 10% of the wark done will be detained for one year from the
; " date of completion of work as warrantee for any Jault/damage observed in the work
including any kind of dumage due to Jaulty workmanship.
... L6.GST/Income Tax/any applicable X will be deducted from the bill of contractor ag pey
T Government instructions at the time of execution/bill payment, .
17, Ay fitems of work not provided in the contract sehedule of rakes, if vequived o be exocuted
o will be paid as per Haryana PWD Sehedule of rates 1988, together with the cetling preminim
" exhiblted in’the NIUT for various Chapters subject o premium ov discount tendered hy the
contractor, where the items exist i Havyana PWD sehedule of vates, 1988, The Dopartment
eserves the option to take away any ttem of work of any pat thereof at any time duving the
currency of contract and ve=ullot to another conteactor with due notice 1o the contvactor
- without lability of compensation. \
48, Contractor is required Lo provide cautlonary measurement/sign Doards ete, during execution
of work, and he ts fully vesponsible for any loss/compensation fn case ol aceldont, wishap at
the site of work,

add any minor change while execution of

.(’ o
L o . p ixecutive lghioor/M1,

) Mundetpal Counell
S Mandi Dabwall ﬂf

Dutod: \Ill\)')mn
+ A copy of the above ts forwarded to the Director Goneral, Urban Loceal Nodies Havyang, Panehiul

" Endst. No: MCD/XIN/2020/ JARS

- o Tor information, please,

ey W o (@‘ g "
" - 2 Rxecuttve Enghieor'/ MK,
o - e C’, Munletpat Counell
2'1.
Cout, N

Mandd! Dabwall y
U\\ ﬁ/



